CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNA

Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 13.07.2020 TO 17.07.2020

L, NEW DELHI

S. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO. NO. RECEIVED FROM THE PS | WHICH ORDER
TO HON'BLE PRESIDENT | DISPA TCHED
/VICE
PRESIDENT/MEMBERS |
1 |C/52274/19 50715/20 14/07/20 17/07/20
2 |C/50065/20 50717/20 14/07/20 17/07/20
3 |C/52779/19 50716/20 14/07/20 17/07/20
a |S7/50301/16 50712/20 8/7/2020 17/07/20
5 |AD/53285 & 53586/18 50720-50721/20 14/07/20 17/07/20
6 |SR/114/2012 51845/19 13/07/20 13/07/20
7 |ST/53639/14 51846/19 13/07/20 13/07/20
8 |ST/50690/17, 50709-50711/20 13/07/20 13/07/20
ST7/52874/15 &
S7/54096/14
9 |S57/52782/19 50688/20 8/7/2020 13/07/20
10 |C/52783/19 50684/20 8/7/2020 13/07/20
11 |C/52328/19 50695/20 8/7/2020 13/07/20
'TZ C/52784/19 50685/20 8/7/2020 13/07/20

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
the Hon'ble members on the same day for the parties and public at large \,\

der R.T.I Act may download these orders from CESTANAebsite.

uploaded in PDF f

Thus all the interested parties and other information seekers un

ormat on the CESTAT website immediately after signature of

[ASSTT. REGISTRAR |




